Y
N2
(}% REL (\m - VT ienciers
—/LJ'LMLMAMM_P«; efaalav son/dm?éhter/m?é of Late BaxRu ‘j.adm/
iged....S.A... ceeinns yE&rs, belonging to &LMLL?MLQIEVQ. ﬂ&hsrmblao
service and presently working as ...'.}fﬁmLMn..,..&abh@..,...}:ai'm(h fkice. QKM@

give hereln belew the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*;

‘L"’DQ/ A.  Detalls of movable assets _
0/\0,(5 (Assets in joint name indicating the extent of joint ownership will also have to be

\ ?,\ given}
Sr. Description Self | Spouse Dependant-1 | Dependant-2 Dependant-3 |
No. | .M,wm.__ﬁ;gmm Nama ‘Name Etc. Name |

By "?héu.-;. Kuneh ' )

=

(i1} | Depasits In

Banks, Financiai 100000/ ap, 1 |10 /00 |20 020/
Institutions And
Non-Banking S8

Financial
Companies E) AL M

(iily | Bonds, |
Debertures and

Shares in MIL
companies

ML Xl Mt

(lv) | Other financial

institutions,

NSS, Postal Ny L N L M1l Nt
Savings, LIC
Policies, etc

o Eid?et:;;it;lcles \ B\kd )\.[:L Tglb‘ N[L

make, etc,)
(vi) Je«él!ery (give : :
details of il JERT g e
weight and 200 W
value)

Andves

{vil) | Other assets,
such as vailues

of claims / Mil M’L Ab L N'L

_interests ; : J

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per Dooks |0 the case of non listed
companies should be given.

* pDependant here means a person substantially dépendent on the income of the

employee.
W o g




also have to be indicated]

JETANE Q

[Mote: Proerl:les in -oint

immovgiie asseLy
ownership indicating the extent of joint ownership will

T
No.

1

Description

Self | Spouse

. Name(S) |  Name

(i) | Agricultural Land

- Location{s)

- Survey number(s)
- Extent (Total
measurement) |
-Current market value

Dependant-1 | Dependant-2

Dependant-3

Name | Etc. Namae |

(i)

Non-Agricultural Land
- Location(s)

- Survey number(s}

- Extent (Total
measurement)
~Current market value

| ML Ape U

R

(i)

- measurement)

Buildings (Commaercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total

- Current market
value

nL | el

(iv)

Houses / Apartments, |

etc.
- Location(s)

= Survey [fdoor
number(s})

- Extent (Totai
measurement)

- Current market
value

Howe

A L AL

(v)

Others (such as

il

Ml

N l-.L

SRS

(2)

institutions and government dues:-

irjltém:st In property)

1 give herein below the details of my liabilities / overdues to public financial

[Note | Please give separate details for each item)

Sr.
No.

Hame & address of Bank /
Flnanclal Institutions{s) /

Department (s)

Amount outstanding as

[ =] ) PP mmb e

(a)

(i} Loans from Banks

R ITE

{ii) Loans from financial
institutions

(iil) Government Dues:
{a) dues to departments

accommadation

‘dealing with government

dealing with supply of
water

(b) dues to departments

by L

dealing with supply of
electricity

(c) dues to departments

[VERN




s

(d} dues to departments
dealing with telephones

(e} dues to departments
dealing with government

| transport (including Rl M L
- aircraft and helicopters)

{ () Other dues, if any TR M -

(b} (i} Income Tax incleding j

surcharge [Also indicate Pa NN - ﬂ D4 P N

the assessment year upto

- which Income Tax Return Y

flled. Give also Permanent 53 5D

Account Number (PAN)] . —

(i) Wealth Tax [Also

indicate the assessment Mo L N 1

year upto which Wealth

{ Tax return filed.] i
(ili} Sales Tax [Only in i

case of proprietary M l N : L

business] i A e X
(iv) Property Tax AT JAYIA!

C.  Personal Detajl

¢ T

A 2B

el

1

GPF/CPF/PRAN No.

prs Wol-f 1ive ]

Gender 2a ‘ M ’ (M/F)

Date of Birth i | ,} ' | ‘ ,9 6

& | (DD/MM/YYYY)

Class/Group ‘- Wk

(A/B/C) :
Cadrn v | 18 Rer La;jg ative Eiébﬂmg‘hry o D <o %m;lr\dah'{

{Full Name e.g. B.A.5.-Bihar Administrative Service,

B.5.5.- Bihar Secretarlat Service etc.)

Home District i P de

I hereby declare that the above detaiils are true to the best of my
knowledge and belief.

SHINALUFE ..cieerivnad .

Naime of Employee: Iadhashnsah. px. Shdav
place:,. LAl ........ pesignation: O ca... Mol k. ...
DBESYi.iiiniiiindivovisiby Depaftment:g?rf\.ar..L&%‘Mﬁwe..Mmbl},
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.

Wa Mg



